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=R o5 It / Trade Marks Registry
15/27, National Chambers,
Ashram Road,
Ahmedabad - 380 009
Tel.No. 26587193, 26580567
E-mail: tmrabad@yahoo.co.in

FROM: THE DEPUTY REGISTRAR OF TRADE MARKS
To,
1. M/s. New Hari Om Industries,
Sharad Wadi, Taluka-Sinner-422 103
Dist. Nasik, (Maharastra)
2. M/s. Jasani & Company,
216-V.V. Comm. Complex,
2" Floor, Dhebarbhai Road,
Rajkot-360 002 (Gujarat)

Sub: - Opposition No. AMD-742266 to application No. 1641655 in class 30

Gentlemen,

With reference to the above matter, I am directed by the Registrar of

Trade Marks to forward herewith an order/decision passed in this matter.
Yours faithfully,

@{C—/ For Regiétfér of Trade Marks






